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(b) if so, the steps proposed to bci 
taken in this regard?

THE MINISTER OF COM-
MERCE AND STEEL AND MINES 
(SHRl PRANAB MUKHERJEE):
(a) and (b). As a result of geological 
studies carried out by the Geological 
Survey of India in Palghat district of 
Kerala so far, no sizeable deposits 
of gold and iron ore have been re-
vealed. However numerous thin bands 
of magnetite— quartzite were located 
in Attapady Valley and other locali-
ties of the Palghat district. The re-
serves are yet to be estimated.
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Crash-landing of I.A. Avro near 
Tirupati

2897. SHRl KUSUMA KRI-
SHNA MURTHY: Will the Minister 
of TOURISM AND CIVIL AVIA-
TION be pleased to state:

(a) what are the reasons for the 
crash landing of I.A. Avro near 
Tirupali on June 16, 19SJ; and

(b) the steps being taken by Gov-
ernment to improve safety in air tra-
vel?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRJ 
A. P. SHARMA): (a) The accident 
is under investigation by an Inspec-
tor of Accident appointed by the 
Director General of Civil Aviation 
under Rule 71 of the Aircraft Rules, 
1937, whose report is awaited.

(b) The Government takes neces-
sary steps to improve air safety as a 
continuous process. On receipt of the 
accidcnt investigation report in this 
ease further steps as recommended 
will be taken.

Purchase of six Boeing Planes by I.A,

2898. SHRI RAM SINGH 
YADAV: Will the Minister of TOU-
RISM AND CIVIL AVIATION be
pleased to state:

(a) whether it is correct to state 
that Indian Air-Iines has decided to




